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FOURTEENTH KERALA LEGISLATTVE ASSEMBLY

Fifth Session

BULLETIN-PART I
(Brief Record of proceedings)

Tuesday April 25, 2017

No. 58

The Assembly met at 8.30 a.m. with Mr. Speaker in the Chair.

[National Anthem was sung before the Commencement of the proceedingi.]

Questions;

Three questions in the list of questions posted for the day were answered orally.

Qbituary Refercnce:

The Speaker made refercnce on the demise of p. Shivasankar, former
Govemor of Kerala. As a mark of respect to th€ deceased the Members stood in
silence for a while.

Panel of Chairman:

The following Members were nominated to the panel of Chairmen for the
current session:

Shri K. Suresh Kurup

Shri G. S. Jayalal

Shri P Ubaidulla

Mournment Motion:

After hearing the Chief Minister, the Speaker withheld consent to the moving
of an adjoumment motion given notice of Shri Thinvanchoor Radhakrishnan and
another Member regardillg the serious situation reported to have arisen consequent
on the stoppage of evacuation of encroachment in Munnar and the alleged
anti-women statement by the Minister for Electricity abusing the officials who led
the evacuation.

KNPP. 659/201(ii).
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Shri M. M. Mani, Minister for Electricity made a peFonal exPlanation in this

matter with the consent of the Speaker. As a mark of protest against the anitude o{

the Government, Members belonging to Kerala Congress (M) and B.J.P. staged a

walkout. The other Members belonging to the opPosition entered the well of the

house and continued disrupting the proceedings of the House.

Calling Attention:

Shri S. Sarma called the attention of the Chief Minister to the necessity to

constitute Periyar River Management Authority to conserve the Periyar River

pollution free. The Chief Minister made a statement thercto.

The matters raised by Members Under Rule 304

The following rnatter was raised by Member in the House under Rule 304.

@o rsroo(,(oor'loal adjd ojl.si@o .|lo,€o@1

I @1. aD'1. Bloicd,ooi ofirgo66Bcs" oREl(ro ea,e"ld

aac6ni@1C oo)'l.d oolsrurol

crnsm- (sro@qlo (o5rE 6,Sil6go

o@5rDo.g5(dt:

ColJo@1

The Chief Minister made a statement on the subject.

[The Members belonging to the Opposition continued to disrupt the

proceedings. Having found it difficult to carry out the business the Speaker

temporarily adjourned the House at 10.52 a.m.l

The House re-assembled at 11.36 a.m. with Mr. Speaker in the Chair.

[Members belonging to the Opposition again moved into the well of the

House raising slogans and tried to disrupt the proceedings. Meanwhile fte Speaker

suspended the rest of the notices Under Rule 304 and proceeded to the next

business of the House.l



Popers laid on the Table:

The following papers *ere la.id on the Thble:

P resentation of Report :

The following Reports were presented;

1. The Second Report of the Subject Committe€ II on the Scrutiny of
demands for grants.

2. The Second Repon of the Subject Commiftee III on rhe Scrutiny of
demands for grants.

3. The Second Repon of the Subject Committee IV on the Scrutiny of
demands for grants.

4. The Second Report of the Subject Commitree I on the Scrutiny of
demands for grants.

5. The Second Report of the Subject Committee V on the Scrutinv of
demands for grants

6. The Second Repon of the Subj€ct Committee VI on the Scrutiny of
demands for grants.

7. The Second Repoft of the Subject Committee VII on the Scruuny of
demands for grants.
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8. The Second Report of the Subject Committee VIII on th€ Scrutiny of

demands for grans'

9. The Second RePort of the Subject Committee Ix on the Scrutiny of

demands for grants'

10. The Second Report of the Subject Committee X on the Scrutiny of

demands for grants'

11. The Second RePort of the Subject Commiftee xI on the Scrutiny of

demands for grants'

12. The Second R€pon of the Subject Committee XII on the Scrutiny o{

demands for grans'

13. The Second Repon of the Subject Committee XIII on the Scrutiny

of demands for grants'

14. The Second RePort of the Subi€ct Committ€e XIV on the Scrutiny

of demands for grans'

Legislotive Businessi

Shri Kadakampally Surendran' Minister for Co-operation' Tourism and

D"ua,*o,,r, introduced the Madxas Hindu Religious and charitable Endowments

l"r""it"",l eilf, 2017 and moved the motion that the Bill be refen€d to Subiect

Committee II (Land Revenue ano Devaswoms) and laid a statement under rule

iiiij 
""tg 

** *e Bill. Sbri M Rajagopalan moved an amendment that the Bill

b€ referr€d to a Select Committee and sPoke'

The amendment moved was withdrawn by the leave of the House' The

motion was then passed and the Bill was referred to the Subject Committee II -
Land Revenue and Devaswoms'

'The House adjoumed at 11'49 a'm' to meet again 8 30 a'm' on Wednesday'

April 26, 2017.

V K. BABU PRAKASH,
Secretary.


